
NATIONAL COM PANY LAW TRIBUNAL
MUMBAI CH. MUMBAI

CORAM Present:

Application No.39OA/ (MAH)/2O 17

SHRI M, K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

A'ITENDENCE.CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY T,AW TRIBUNAL ON 24.11,2017

NAME OF THE PAR|IES: Shah Group Builders & Infra Projects Ltd

SECTION OF THE COMPANIES ACT: 73(4) of the Companies Act, 20 13

S.No. NAME DESIGNATION SIGNATURE

ORDER
Applllatlon No.390A /73(4)/NCLT/MB/MAH/2017

Nonc prcscnt. List this matter on 19.1.201g.
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Nlember (T!'chnical)
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